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la nerl)' lupplies and protectinl the 
enYironment from the adverse impact of 
uDI'elUlated utilisation of enerlY resources. 

BfI'orta ba vo been intensified for the 
fievelopment and exploitation o,r renew
able sources of enorlY to meet the eoorlY 
I'equirements of rural commuDities. 

o uidelines issued by the Central 
GoVCl'DmeBt from time to time include 
accelerated exploitation of domestic con
ventional and renewable eneray resources, 
intensification of exploration for nil and 
gas, management of energy demand, energy 
t:()oservation aDd manalemcnt, etc. 

Alloeatioa/Expeaditare ror control or 
BIiIMIaea ... Welt Beap) 

4583. DR.. PHULRENU GUHA; 
Will tho Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(.) whether any allocation was made 
to Weat Bengal under the National pro
iramme for control of Blindness during 
1984-8' ; and 

(b) if so, how much money was 
sanctioned and how. much was spent by 
West DenIal Government? 

THB MINISTER OF STATE IN THE 
DEPARtMENT OF HEALTH (SHRf 
YOGENDRA MAKWANA) ~ (a) and (b). 
During the year 1984-85 Oovernment of 
West Bengal was given Central assistance 
or lb. 32.19 Jakh und~r the National 
Pioaramme fOf Control of Blindness and 
the expenditure reported by the State 
Government &&ainst the Central assistance 
it Ita. 32.19 lath. 

PJu t. couerve raiD watel' 

4S84. SHRl D.N. REDDY: Will the 
Minister of lkRIOA TION AND POWER 
be plealed to state : .. 

(8) whether Government are aware 
of the depletion of water sources from 
IIUlDY parts qf the country; and 

(b) whether Government have tbou.ht 
ou t • plan to conserve rain water OIl a 
aat.ioaa1 Ie •• ? 

THE MINISTER OF I&JUGATION 
AND POWER (SHRI B. SHANK"U. 
NAND) : (a) Depletion of water tGurcos 
has taken place ill lOme partl of die 
COUDtry. 

(b) With a view to conserve the rain 
water surface storage and around water 
schemes are beiDI planned and imple
mented. In this context a national pers
pective for water reaources devc)opmcat 
has been drawn up. Under which surveys 
and investigations of the Peninsular River 
Development Component of the Plan have 
been taken up. 

4585. DR. KRUPASINDHU BHOI :. 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is any provision in 
agreement with MIs. A.H. Wheeler " 
Company for the further subletting/sub
allotment of book-stalls ; and 

(b) if not. the precautions taken by 
Government to check further sublettinlof 
book-staUs ? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) There is no 
such provision. 

(b) If nny irregularity of sub.letting is 
established, the contract can be termi· 
nated. 

Cost structure of ports after hatroduetloD of 
Dock Labour Board SeIIe_ 

4586. SHRI ANOOPCHAND SHAH: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether the CO$t structure of 
ports went up in all major ports after tho 
introduction of Dock Labour Board 
Scheme in these ports; and 

(b) if so, the reasons therefor 1 

THE MINISTeR OP STAT. 01' THB 
MINISTRY Of slUrPING ~ND TaAli8-




